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¥vin) NEED TO ACCORD DUE RECOGNITION
TO THE ACHIFVEMENTS OF InDIAN
ScIENTISTS

SHRI A. K. ROY (Dhanbud ) : i
woald like to raise the following matier
ander Rule 377,

The achievement of the Indian scien-
Rists, even having great theoretical and
nechno-ecconomic significance do not get
due poblicity and hence, national reco-
gmition, acting as great disincentives for
them. Onbne such specific case deserving
smmediate mentioniog in the House is the
discovery of the [ndian gcientists led by
Prof. S N, Sarkar of Indian School of
Mint«. Dhanbad about the oldest rock
wf the world,

While the age of the earth is estimated
9p be 4,600 miilion vyears, the oldest
vocks so far known (3,800 in years old)
have been found in  Greenland only
Recently, the scientists of Indian School
of Mines (Dhanbad, Presidency Collcge
ACalkcutta) and  Rochester University
4{New York) have found cequally old
ook, (granitic rocks called tonalites)
wn the Chumpua-Onlajari area, of Keon)-
har district in Orissa, with gn indica-
Xion that even older rocks exist in the
regaon of the age of 40,000 mlllion
years.

A teport of this study has recently
‘been published in ‘Science’, a renowned
US, Scieniific Journal creating a greal
semsation amongs the Geo-Scientists of
ths world with far-reaching wientific and
dechnoeconomic  significan=~
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It may be further noted that for
establishing the age of the oldsr meta-
morphic group granitic and tonalitic
rocks of Keonjhar, high precision
Samarium  neodymium  isolopic—duting
method was used which provided for the
first 1ime some direct evidence that parts
of the earth’s mantle i, middle layer
below the carth’s crust were differentiated
earlier than 3800 million years ago to
produce the earliest granitic crust. The
uge of the Keonjhar rock has been
estimated to he abow 4,000 million years
old and stands as the oidest gramtic
crust on the earth surface. According
to the finding, such rocks cover an yrea
of about 10,000 gq. km. and also some
part of Singhbhum dlgl+ic} of Bihar.

While much attention has been drawn
by th: INSAT 1A 10 the myveries of
the upper atmosphere, these silem  dis-
coveries ahout  the mysteries of the
mother curth should not be lost sight of
and th: Departmemt ot  Science and
Technology should examine the implca-
ons of this grcovery of the oldest rock
of the world in india and sbould come
st in the House with a stalcipend w
this eflect and congratulating the Geo-
scienti®, of the country.

{(viii) SUrPLY 08 FooDGrAINS 7O TRIPURA.

SHRI AJOY BISWAS (Tripura West):
In 1981 the 1otal allotment of ce to
Tripura was 81,000 t(onnes, but the FCi
delivered to the State Governmend only
46,428 tonocs. The Ruilways planncd 1o
place 352 rakes for carrying essential com-
modities 10 Tripura, but the Railways ulti
mately cancelieg 20 rakes last ycar rosalt
ing in serious {ood shortage in Tripura,
This year out of a total allotment of
32000 tonnes, only 21,807 tonnes
have been delivered by the FCI so far.
it would appear that  the over-
all stock position o rice  with
the FCl az well as  with the Slale
Government as on dale s alarmingly low,
and # would be difficuh o cater to the
increased demand of rice through public
distribution aysiem during the benn months
ahead. unless sdeauate quantity of riee 8
rushed by FC'1 to Tripura forthwith in con-
swonance with the estimated requirement, ps
projecied by the State Government, well
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in time for building up buffer siock ol
the order of 25,000 MT before the unset
of the ensuing monsoon. 1t is, however,
reported thal there & & stock of 1,400 MT
hoiled rive in transit which is likely to
reach Tripura shortly, Earler, the State
had roccived an intimation regarding di-
version of two BG rakes of boiled nice
+dound for Tripura by the Senior Regional
Manager (FC1) bassd ar Gauhali.

(ix) SETTING UP OF CARDAMOM Boarp IN
KERAL A

SHRI K. KUNHAMBU (Caananore?
Kerula is in the forefront in respect of
cardamom. Cardamom produced |(n
Kerala is of the best quality and
it enioys a pre-eminent  position
in th:  world market. Morcover,
Kerala’s share in the overall production
of cardamom s the biggest. The Hous:
might recall that, when there was a pro
posal 10 pool cardamom of different va-
niclics having different qualities, the Go-
ermnmeni ol Kerala and the cardamom
growers had opposed it on the ground thag
such a step would result in our losing the
world market. The opposition to nooline
wat also based on the fact that Kerpla
way producing the best quality cardamem,
This baing the casc, onc would naturally
ewpect that the Cardamom  Corporation
would be st up in Kerala. But, accard-
ing o press repors, a decision has  now
heen taken 10 set up the Corporation in
Karnatake. While | have all symputhics
for the Karnataha farmerns, a decsion ol
lhis nature will do injusice 1o Kerala.
Both in respect of quantily and quality,
Kerala occupies the first position with re-
gard 10 cardamom production. The Car-
damom Corporstion with its beadquaricrt
in Kerala will be able to werve the nter-
ests of cardamom growers  hetier  than

anywhere clse.

Therefore, 1 would request the Goverm
ment 10 reconsider its present decision and
set up the Cardamom Corporation n
Kerala.

12.40 hrs.

PENSIONS® (AMENDMENT) BILL -

Conid.

MR. DEPUTY-SPEAKER: Now we
take up the further comsideration of the
Pensions' (Amendment) Bill. Shii
Samar Mublherjec,

SHRI SAMAR MUKHERJEE: (How-
rah): [ Jo nol wanl to speak much.
While supporting the Bill I want the Gov-
crnment to consider the problems of the
pensioners who  have made several rep-
resentations and had 1o co into agitations
for getling remedies. Qae thing that they
want—this Bill does not cover, is that the
pension should be more liberalised as in
to-day's cuaditions the cost of living is very
high and with the pension they get they
cannt mahe both cnds meel.

The first thing that they want is that
though there has been some liberalisation
in the rubes passed in 1979, but they have
excluded the old pensioners. So  they
wanl that both the old and new pension-
ers should gt the advantage of the liber-
alisation rule.

There are some other demands also.
‘The main point | am reading from a letter
which was senl 10 me. The main point
at issue 1s thay whatever benchits have been
given 1o the pensioners should be given to
all of them irrespective of their dates of
retirement, Somre of the Ceniral Gov-
crnment Pensioners’ Organisations. Easlern
Zone held a convention in which again
they drew the attention of the Govern-
ment that pending change of the pznsion
structure, the cxisting disparity and dis-
criminationg between  pension of one sec-
tion of pentioners and another should be
immediatcly removed by granting pension
10 all pensioners an the common basis of
the lalest formuld wurespeotive of their
dates of retircment. All pensioners, there-
fore. who retired from service prior lo [5t
April 1979 be given pension at the rate
of S0 per cent of their pay worked out
on the basis of the said formula together
with other dues as applicable in the case



